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ill Parliament" Is being broadcut 
•... (lnteTTUption) . 

Shrl C. R. Pattabhl Raman: I will 
have to have notice; but it Is a 
feature of the dally broadcast 
•. , . ClnteTTUption). 

Mr. Speaker: There are lOme han. 
Members who feel that Shrl 
Kachhavalya's question might be 
answered, thouth It is not relevant 
and I am not allowin, It. .  .  . (I1Iter-
.... ption) 
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IDdIaD IlJrh Comm .... I.... In Pakilltaa 

+ om. ShrI P. K. Deo: 
Slut KaPIlI' SIqh: 
SbrI Solmld: 
IIhrl Narulmha Rella,: 
IiIlrI BlIkam Cbaad 
Kacbhavai:J'a: 

Slut D. D. ParI: 
Slut Ollkar Lal Be ... : 
Shri D. C. Sharma: 
8hrI C. K. Bhattaebar7Ja: 
8hrI Shree Nafa7". Dal: 
Shri BJmatalDPa: 
Shri RameIIh ... ar TuItIa: 
8hI1 P. C. 8Orooab: 

Will the .MinIster of I!zte ..... , 
AlIalb be pleased to stale: 

(al whether India i. conmderinc to 
reduCe the size of lis HilCh Comnlis-
sian In Pakistan; and 

Cb) If so, the detaib thereon 

TIle MIUIter 01 ~ AIraIn 
(8hrI S ... _ S_ta): Cal The Gov-
ernment Of India have alread, reduc-
ed the size of the Indian High Com-
mlsalon in Pakistan. 

Cb) 120 officia'" have .0 tar been 
repatriated to India, along wilh their 
tamllie •. 

Sbri P. K. 0.0: May I know If th;. 
repatriation has taken place in East 
Paltlstan aOOT 

SIIrI Ihraraa SIaab: "'ese 120 
olllclaiJI have .n corne from Karachi. 
There is IOrne proposal for I'I!'P8trlat-
ing some of the memben of the staJI' 
in East Pakistan abo; but, 10 tar a. 
my information goes, I think, It hal 
not yet materialised. 

SIlrl P. K. Deo: May I know if 
there has been repatrlatioa from India 
to Pakatanl oftleia ... ! 
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81u1 Swaran SlDCb: Yes, Sir: re-
patriation has taken place of some at 
the members of the Pakistan Hilh 
Commission. 

8brl Kapur 81D1b: Have the Gov-
ernment carefully and objectively 
examined this question as to whether 
It is in India's own interest to reduce 
the size of our High Commission in 
Pakistan; if so, with what ~ ult  

8brl Swaran SiD&'b: All the reIe-
yant factors were taken into consider-
ation. The Prime Minister made a 
statement on the ftoor of the Howe 
mentioning the reasons that compel-
led the Government of India to recall 
our High Commissioner and also to 
reduce the size of the staff of our 
lIigh CommissiOn In KarachI. The 
House would, no doubt, be aW8l'e that 
on the Pakistan side very Inhuman 
treatment was meted out to the mem-
bers of our High Commission and woe 
lodged a protest which was summarUy 
rejected. We had no option but to 
lodge a strong protest asking for an 
apology and assurance that the normal 
diplomatic privilege would be avaU-
able and in the a blence of such an 
usurance we had no option but to 
take thill action. 

8brl Kapar IIlnrb: My queatlon hu 
not been aDOWered. 

Mr. Speaker: There hal been a lo~ 
reply. 

SbrI Kapur SIn&b: A long reply 
doel not necesoarlly anlWer the ques-
tion; It mostly l!'Yadel the question. 

Mr. Speder: t am satisfied that it 
110 been answered. 
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Sbrl Nata Pal: In view of the state-
ment made by the Prime Minillter and 
by the Foreign Minister and what we 
know from the reports in the preas 
about the inhuman treatment meted 
out to Indian stal! defYin& all tenela 
of diplomacy aDd International de-
cency, may I knOW whether the Prime 
Minister will take up this issue with 
the Pakistan President, when he meets 
him in Tashkent, that we may not 
only have to reduce the stal! but may 
consider whether we should have a 
diplomatic million In Karachi if thiI 
is the kind of treatment that ia to be 
meted out to Indta's accredited 19-
presentativel? 

The Prime MInIster uul MlnI8Cer "'-
Atomlc Energy <SlIrI La) IIahadIIr 
Sbutrl) : I cannot reply to this que.-
tion at present. But suppose--I do 
not know-he makes another propoeal 
that we should restore our diplomatic 
relations and we should ha.... &gam 
the High ComlmsslO'ftI POsted In botl\ 
the countries. If he comes up with 
that proposal, I $lial ha .... to consider 
l!'Yertyhlng In that context. 

Sbri Haa. Pal: wur he be _kJnC 
roarantees or not? What Ia the _ 
of restorlnl diplomatic relations? Sup.-
posing this question comel up, wur be 
bee leeklng guarantees or non 

Mr. Speaker: That Ia a hypotheti-
cal queston. 

IIIIrI Hath Pal: It Ia not a hypothe-
cal questlon. It Ia bound to cCllll8 ... 

Mr. SptalEer: How can the Prime 
Minllter tell at this moment u to 
when one questiOn comes UP. what he 
""ould ansWel' theft? 8hrt D. C. 
Sharma. 

IIhrI Hatb Pal: ThIa _ the orlClnal 
question. 

8lIrI D. C. Sbarma: It hu been state-
ed b7 the Extemal Alrai.. Minilltry 
that 120 personl have baeD repatriated. 
May I know what lin the other 110 
members have committed In thill life 
or In their pre'lioUi life that they are 
allowed to be subjected to Inhuman 
harassment, unprecedented In ~ 
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ru.tof)' of any country, In Pakistan 
~  ilao, what efforts the Government 
are going to make to see to It that 
their Ii ves do not become a lH!l'le. of 
persec·,t1oM and a serle. of oppr_ 
.ions In that country? 

ShrI Kapar SinI'II: Ungrammatical 
Engliah. 

Sllri S_ .... SIDell: There II no 
question of sin ..... 

Mr. Speaker: I am not here to judge 
whether it ia grammatical or not. 
But there II (IIIe thing that thia ia not 
H subject that Is within the special 
knowledge of this Government •• to 
whether they have committed any 
wrong or sin in the other world. 

Sbrl SWUBD Sinell: After the cease-
fire ...... (Int ........ ptlon). 

Sbrl D. C. ~: I think you 
ohould str.p him from making such 
observations. I know what Engliah 
he knows and I .Iso know what he Is. 

Mr. Speaker: Order, order. He 
need not RO any furth"r. I would re-
quest hon. Members not to enter into 
these controversies as to whether the 
English is grammatical Or not. I have 
.ald 80 msny times that I am not a 
judge .... (Int ........ ption). 

Sbrl D. C. Sharma: I would lib 
to have an arbitrator from any coun-
try and let him ask him to speak Eng-
lish for five minutes. Thi. gentleman 
$l>f'aks English in a Punjabl secent ... 
(Interruption) . 

Mr. Speaker: Order, order. 

Sbrl Kap. SIDP: Mr. Speaker, 
SIr .... 

Mr. Speaker: HI! may kindly sit 
down. Why should he continue thla 
~o t o l  I am not going to enter 
into this controversy as to whether 
the English spoken Is correct or DOt, 
wllether It is Queen'. English or not 

and so on. 

The Membero should try to under-
lItand each other. 

Sbrl D. C. Sbama: I understand 
him very well 

8brl KaPIlI' Sin..... May I make a 
submission on what you have said 
just now? (Interruption) I do not 
want to comment OD what my hoD. 
friend Mr. Sharma hu said. 

Sbrl SWanD SIDP: I have under-
stood what he wanted to know •.•. 
(Interruption) . 

Mr. Speaker: Order, order. Then 
ought \0 be· lome end to this contro-
versy. (lnterruptiou). 

Order, order. I have palled OD to 
the next member. 

Sbrl D. C. SbanDa rose-
Mr. Speaker: U ,the hon. member 
sits down, I shall look into. it; If he 
does not, then I will nol 

Sbrl C. K. Bhattacharna: Will 
hon. Minister kindly state whether 
proper care has been taken of the 
etsff of our Deputy High ComrniasiOD 
in Dacca and under any arrange!l1ellt, 
the staff of the Deputy High Com-
missions' office In Calcutta, of 
Pakistan, are being sent away to 
Pakistan? 

Shrl Swarm SIn(h: We have Dot 
.sked for any of the mem bel'll of the 
Pakistan Deputy High Commiasion 
In Calcutta to be sent away nOr hu 
Pakistan asked us to bring back Ute 
members of our stafT. This is an 
action which has been taken by the 
two Governments on either side. 
They have withdrawn a part of their 
staff. In Dacca, conditiO'lls have been 
difficult but not 80 bad; etiII .there are 
some proposals to reduce the size of 
our staff there. 

Mr. Speaker: Shri D. C. Sharma 
may now put his question brielly. 

Sbrl D. C. SbanDa: I wanted to 
know from the hDn. Minister of Ex-
ternal Affairs what protection they 
have given to those IndillD&-8bout a 
hundred of them-who are .till there 
and Whether any assuranoe hu been 
liven that they will not be "ppreosed 
by the Pakistan authorities? 
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8Iut SWaraD Sblcla: After the 
Ceueftre anc:\ sometime thereafter. the 
laarassment which was meted out to 
the members of our stal! at the time 
of the conflict has 'Very considerably 
Mduced and there is no great danger 
lit the present moment to their live •• 

SeYerai hoD. Memllers t'OII<!-

111'. Speaker: I will not call the 
members who try to catch me by the 
ears. Shri Prakash Vir Shastri. 
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Shri ShlDkre: Have the Govern-
ment come across the campai&n ot 
vilification that Pakistan has started 
aboot ill-treatment ot Pakistani na-
tionals in India and. it so. may I kn_ 
what measures Government have 
taken to show to the world that Pak-
istan is doing this campaign baseless!7 
and only to cover their Ill-treatment 
ot Indian. In Pakistan? 

Shri SWBran SInch: The hoo. 
member is quite right. Pakistan ha •. 
in their reply to our notes of protest. 
made untounded allegations about the 
supposed ill-treutment of the member. 
ot the Pakistani High Commission In 
India. No one is misled by that pro-
paganda and we have aequalnted, all 
the countries about the real facts of 
the situation. 

12.00 hrs. 

Mr. Speaker: We will now take up 
the Calling Attenti"" Notiee. Shri 
Indralit Gupta. 

Shri Kapur Sln&"h: Befor., you take 
up any other item I may be permitt· 
ed .to make a submission on the direc_ 
tion which you have just now gi ven 
us and which is binding an the Hou ... 
with regard to the proceedings. You 
have just now directed that, in future, 
no intervention should be made with 
regard to the language spoken by an 
hon. Member. Sir. your directi"" i. 
binding on us. But there are two 
kinds of interventions, One inter-
vention might be tot the purpose ot 
maintaining the purity ot the language. 
I quite agree that it may be unneceB-
oaary and It will not be meeting with 
your approval to make that kind of 
intervention. But there miaht a. 
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be an intervention with a view to 
point out that the sentenoe just spo-
ken. on the ground of it being UR-

grammatical, is likely to J!:ive rise to 
two different meanings. In that case, 
I think, the intervention should not 
only be permi"ihle but should be 
.el onte. 

Mr. Speaker: That .,hould be for the 
Minister to deride. If he feels .... 
(InteTTuptions) Order, order. U he 
has any doubt about the actual mean-
ing of the senlence that is spoken, 
he can pOint out "that there are two 
different interpretations and which 
one the member wants. If the Minis-
ter i. unaware of it .. (Interruptions) 
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SUi B. N. lIakerjee: Shri Kapur 
Silllh has taken upon himaelf the 
tuk of ~ i i  the ~  that is 
being caused tn, the Englisb IBnll"" •. 
I am reminded of a motor repair 
.hop verY neal' Delhi where there is a 
paeter which says "Repairen will be 
eze<"Qted" . 

WRITTEN ANSWERS 

Dele""" Team to U.S.A.. 

·657. Sbri S. M. 8aDeI"Jee: Will the 
Minister of Delen::.e be pleased. to 
state: 

(B) whether the team of De{""te 
experts which was sent to U.S.A. has 
.inee return Jd k) India j 

(b) it SO, the outcome 01 thear 
visitj 

(c) whether -'e definite BUllr-
antes have been liven by U.S.A.; and 

(d) il I". what are thos. assurance.? 
'I'be MlDiloler 01 Defenee Produc-
U.. Ia tile MlnIstrr of Defence (Sbri 
A. M. Tb.mas): (a) to (d). The lale 
Shri S. J. Shahaney, D.G.O.F., visit-
ed U.S.A. in JuneiJuly. 1965, for dis-
cussions with U.S. authorities in COR-
nection with the procurement of plant 
and machinery for O ~  Factories 
under the U.S. Military Credit Sal .. 
Programme. Arrangements for sup-
ply of plant and machinery were 
finalised during the discussion. The 
programme has, however, been au .. 
pended by U.S. Government since 
September, 1965. 

1D41a. Blrb Commission In Ka ... 1I1 

..... Shri 8eIaakI: 
ShrI KapW' Slap: 
Shri P. 11:. Dee: 
Sbrl Naraslmba Be4d,: 
Sbrlmatl ~ SaKu: 
Sbrl Tubpal Sla;rh: 
Shri KaJrtllkar: 
Shit Bakam CbaAd 
lI:aebbaval,a: 
Sbrl D.  D. Purl: 
Sbrj B. Barue: 

Will the Minister 01 Eztemal Atratn 
be plea..... to stale: 

(.) whether India had requested 
IIOme Western eountries to lOOk .ncr 
the interests ot the ~ i  Hieh CoDa-
mlosion In Karachi durinR the Ind8-
Pakistan hostlllti .. ; . 




